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RECORD OF PROCEEDI NGS
BEFORE THE REG STRAR MR. MV RAMESH

Givil Appeal No(s). 5025/2015

BSNL Appel I ant (s)
VERSUS

COVWMNR. TRADE TAX, U.P. Respondent ( s)

W TH

C. A. No. 5026/2015
C. A. No. 5027/2015
Date : 11/11/2016 This appeal was called on for hearing today.
For Appell ant(s)
M. Rajiv Tyagi, Adv.
M. Divakar Kumar, Adv.
For Respondent (s)
M. Ravi Prakash Mehrotra, Adv.

UPON hearing the counsel the Court nmade the follow ng
ORDER
Ld. Counsel for t he appel | ant has filed t he af fidavit
val uation. Ld.counsel for the parties have not filed the statenent
of case. However, statenment of case is not nandatory as per anended
Supr emne Court Rul es, 2013. Vi ewed t hus, t he matt er shal |
processed for listing before the Hon&#39; bl e Court as per rules.
(M V RAMESH)
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